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ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL

iii-upnlrV Gw rnrauNnL oN 07'o8'2018

NAME OF THE PARTIES: POSCO MAHARASHTRA STEEL PVT' LTD'

v ls.

TIGER STEEL ENGINEERING (INDIA) PVT'LTD'

SECTION 9 OF INSOLVENCY & BANKRUPTCY CODE' 2016

At request, list this matter for filing withdrawal memo on 10'B'2018'

bot' 5Dt'

B.S.V. PRAKASH KUMAR

Member (Judicial)

23.

RAVIKUMAR DURAISAMY
Member (Technical)
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